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BEFORE THE NATIONAL COMPANY I-AW TRIBUNAL
MUMBAI BENCH AT MUMBAI

COMPAI{Y SCHEME PEIITION NO. 744 OF 2017
CONNECTED WITH

COMPANY SCHEME APPLICATION NO. 524 OF 2017

In thc mattcr of thc Companics Act, 2013;
AND

ln the mattcr of Scctions 230 to 232 and all othe!
applicablc provhions of the Companics Act, 2013;

AND
In thc aatte! of the schcme of Amalgarnation
of
Relisnce Acrospace Tcchnologies Limited

AND
Reliance Codmercial l,and & lnfrastructure
Limited

AND
R.liance clobsl commerciBl Limitcd

AND
Reliance Pct'oinvestnenh Limited

AND
Rcliancc Supply Solutiona Private Limited

AND
Reliancc Ttading Limitcd

AND
Rcliancc Univcrsal Commcrcial Limited
(collcctivcly, thc'lranafc.or CoEpanies')

WITH
Reliancc lndustiial InvcstEcnts and Holdings
Limited
(thc "Itan8fercc Compen,')

Relisnce Global Commcrcial Lirnitcd
...Petitioner ComPany

ORDER

Datcd this 246 day of AuSust 20 I 7

M/s. Junnaikar & Associatea,
Advocates for thc Pehtioner Company,

3 I 1/312, Embassy Ccntre,
Nsriman Point, Mumbai - 40O 021

E-6arI ID : mailaiunnarkarassociates com
Tel Nos. : o22-22a514o4 / 05
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